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Recommendation Action taken
19.  Almora 0 0 0.00 No works taken up.
20.  Pithoragarh 0 87 15.08 All the 87 works were completed
upto 1995-96.
STATE TOTAL 155 184 423.73
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Rural Sanitation Programme in Orissa
2393. SHRI BHAGABAN MAIJHI: Will

the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a) the number of villages in the State of
Orissa developed as a model village under the
centrally  sponsored  Rural  Sanitation
Programme during each of the last three years
till date, District-wise and expenditure
incurred thereon;

(b) the funds provided for the purpose
during the current financial year;

(c) whether the Government of Orissa have
sent any other project for approval and
financial assistance of Government;

(d) if so, the details thereof; and

(e) the action Government

thereon?

taken by

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) Under the Centrally Sponsored
Rural Sanitation Programme the following
three villages are being developed as a model
villages in Orissa:

Year Village/District Expenditure incurred
1994-95 Landabansa (Ganjam Distt.) 4.68 lakh
1995-96 Nagapur Nil
Naugaom (Jngatisinghpur Distt.) Nil
1996-97 Nil Nil
1997-98 Nil Mil
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(b) and (c) No, Sir.
(d) and (e) Do not arise.
Allocation for Water Resources

2394. SHRI GOVINDRAM  MIRI:
Will the Minister of RURAL AREAS
AND EMPLOYMENT be pleased to
state:

(a) whether it is a fact that only 5% of the
total water resources available in the country
are required for drinking and domestic use;
and

(b) if so, the reasons for not making
potable water available to all even now?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) Around 5% of the total water
resources available in the country are required
for drinking and domestic use.

(b) Non availability of sufficient funds is
the main reason for not covering all the
habitions till date. However, as per the action
plans prepared by the States, all

habitations of all the States except some parts
of Rajasthan are to be covered with provision
for drinking water during the 9th Plan period.
Further, dirnking water supply being a State
subject, the Central Government only
supplements the efforts of the State
Government by providing funds by way of
100% grants-in-aid.

Diversion of Funds Meant for Panchayati
Raj

2395. SHRI RAJUBHAI A. PAR
MAR: Will the -Minister of RURAL
AREAS AND EMPLOYMENT be

pleased to state:

(a) whether Government's attention has
been drawn to the news-items appeared in the
Hindustan Times dated the 3rd November,
1997, captioned 'Naidu's programme linked to
that of Gandhi' to the effect that the so-called
Janambhoomi  programme launched by
Government of Andhra Pradesh, involved
diversion of funds meant for Panchayati Raj
Schemes
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10 the so-called 'Janambhoomi' programme
equating it with the "fodder scam" of Bihar;
and

(b) if so, whether Government have caused
an inquiry into the alleged diversion and
misuse of Central funds and the outcome
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) Yes, Sir.

(b) Government of Andhra Pradesh have
reported that funds under JRY are being
released to the Panchayati Raj Institutions
(PRIs) i.e. Zilla Parishads and Gram
Panchayats/strictly as per the guidelines
issued by the Government of India. They have
also informed that the Employment
Assurance Scheme (EAS) is also being
implemented strictly as per guidelines of the
scheme.
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